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Madam,

E HA I H OURT TG HA
(HIGH COURT OF ASSAM, NAGALAND, I\4IZORAM AND ARUNACHAL PRADESH)

No.HC.VII-1 00/20 221 ol IA
Smti Jayashree Bora,

Jt. Registrar (Vigilance),

Gauhati High Court,
Guwahati.

Smti Sangeeta Gogoi Bora,
District & Sessions ludge,
Dibrugarh.

Dated Guwahati the 4
Ir
January,2025.

Civil Vacation

Your letter no. DID/5801/2024 dated t7.72.2024.

with reference to the above, I am directed to inform you that you have beengranted civil vacation rrom 23.12.2024 to 3L.r2.2024, arong with station reavepermission, with the official vehicle, at own cost, from the everiing ot zt,tz-.zioze tnthe morning of 02.0r.202s. The Addr. District & sessions Judge, Sibrugarn anJ,n r,isabsence the Addl. District & sessions.Judge (FTC), Dibrugarh and in h.is absenc6 tn" ciuit :rog.(Sr. Divn)-cum-Asstt. sessions Judge, 
-Dibrugiih 

and- in his absence tne cniei ruoiciatMagistrate, Dibrugarh and in his absence the se-nior most ludicial Officer available at the stationwill remain in charge of your Court and Office.

Yours faithfully,

sdl.-

Me No.HC.VII-1 1202 I a2- -03 lA. d

JT. REGISTRAR (VIGILANCE)

/ o< - ot-?ozst
Copy to

,trhe Principal Accountant General (A&E), Beltola, Guwahati for information.\,z. tne prolect Manager, Gauhati High Court, Guwahati.
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